FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NEW TECH IMPORTS
PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor New Tech Imports Private
Limited
2. | Date of incorporation of corporate debtor 19/04/1995
3. | Authority under which corporate debtor is | ROC Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74899DL1995PTC067511
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: - 1/778, Nichlosan
office (if any) of corporate debtor Road, Kashmere Gate, Delhi - 110006
6. | Insolvency commencement date in respect of | 17/04/2025
corporate debtor
7. | Estimated date of closure of insolvency | 14/10/2025
resolution process
8. | Name and registration number of the | Rishabh Chand Lodha
insolvency professional acting as interim | Regn. No: IBBI/IPA-001/1P-
resolution professional P01075/2017-2018/11766
9. | Address and e-mail of the interim resolution | Add: E-5, Basant Vihar, Bhilwara -
professional, as registered with the Board 311001
Email: rishabhlodha57@gmail.com
10. | Address and e-mail to be wused for|Add: E-5 Basant Vihar, Bhilwara -
correspondence with the interim resolution | 311001
professional Email: cirp.ntipl@gmail.com
11. | Last date for submission of claims 01/05/2025
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and Web link:

(b) Details of authorized representatives
are available at:

Physical Address: Same as Point No.09

Notice is hereby given that the National Company Law Tribunal, New Delhi Court IV, has
ordered the commencement of a corporate insolvency resolution process of the New Tech
Imports Private Limited on 171" April, 2025.

The creditors of New Tech Imports Private Limited, are hereby called upon to submit their
claims with proof on or before 1t May, 2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.



mailto:rishabhlodha57@gmail.com

RISHABH CHAND LODHA ~—=

Interim Resolution Professional

New Tech Imports Private Limited

Regn. No: IBBI/IPA-001/1P/P-01075/2017-2018/11766
AFA Valid upto: 31.12.2025

Date: - 19.04.2025
Place: - Bhilwara
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dolel @b Canara Bank <
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Branch Office : Sohna Chowk,
Sohna [18215)

PHYSICAL POSSESSION MOTICE [SECTION 1314)]
(For Immovable property)

Mine only) with interest thereon,

Ward Mo 15 Mear Masjid School Sohna-122103

Whereas: The undersigned being the Authorised Officer of the Canara Bank
under Securitisation And Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as "the
Act")and in exercise of powers conferred under Section 73 (12) read with Bule
3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice
dated 02.04.2024 calling upon the borrower 1) M/s Deep Traders Prop. Mr.
Deepak Kumar 500 She ishwar Dass Mear Old Bus Stand, Ward Mo, 13 Sohna-
122103, 2] Mr. Deepak Kumar 5/0 5h, Ishwar Dass Mear Old Bus Stand, Ward
Mo 13 50hna-122103. 3) Mr.Virender Kumar (Guarantor] 5/0:5h. Jai Dev Near
Old Bus Stand, Ward Mo 13, 50hna-122103 to repay the amount mentioned in
the notice, being Rs 48,05,993.59/- (Rupees Forty Eight Lakh Five
Thousand MNine Hundred Ninety Three and Palsa Fifty Nine only) with
interest thereon within 60 days from the date of receipt of the said notice.

The bormwer having failed to repay the amount, notice is hereby given ta the
borrower and the public in general that the undersigned has taken physical
possession of the property described herein below in exercise of powers
conferred on him / her under section 13 (4) of the said Act, read with Rule 8 & 9
of the said Rule on this 15th day of April of the year 2025.
The borrower in particutar and the public in general are hereby cautioned not
to deal with the property and any dealings with the property will be subject to
the charge of Canara Bank for an amount of Rs 48,05,993.59/-( Rupees Forty
Eight Lakh Five Thousand Nine Hundred Ninety Three and Paisa Fifty

The borrower's attention is invited to the provisions of Section 13 (8] of the Act,

inrespect of time avallable, to redeem the secured assets.
Description of the Immovable Property

Residential House No 28/13 measuring 98.52 50 Yards Situated In Lohivawara

Date: 15.04.2025

Place: Gurgaon

Authorized Officer,
Canara Bank

FORM A

PUBLIC ANNOUNCEMENT

[Under Reguiation 6 of tha Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
NEW TECH IMPORTS PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of Carporate Debtor

2._:D3L::u q_rm_:::ur;g_r:fanm_n! EIL'II'_;I!'.“{E_.[!.I I:mt_:r'.-z_r 18041955

Dam

| mcorporated | registenad
| Carporate [denily Mo, / Limited Lisb By
|denification Mo of Corporate Defitor

[ Adress of the reglstered ofice and

=

=

NEW TECH IMPORTS PRIVATE LIMITED
. | Aty undes which Enrp:rabatml:-mr - -QEgrslrar u[l-Z.l:ﬁpanies — Dathi
|UT4BBDL1995P TCORTS 1

Registered Office: 11774, Nichlosan Read,

principal ofhca (if eny} of Corporate Debilor| Kashmers Gate, Dalhi - 110006

| £, | Insabvency commencament date in 17004/2025
irespect of Comparate Dablor
7. |Estimatesd date of closume of nsolvency. 14102025

| restlubion procass
. | Name-and Registration number of the
insivency professama acting as Inferim
|| Resoluion Professional -
5. | Addrass & amal of tha infanm rasolusan
profassiana, as regestanad wilh the beand

10 {Addrass-and a-mail 1o be used lor
:Eﬁ"ﬂﬁﬁ-ﬂ'llj&flﬂﬂ' wlh thia [néenm

| |Respluion Profassional

11.| Lerst ciste for subimission of claims

| 010572025

12, | Classes of oredions, if any, under dausa (b) | Mot Applicable

{of sub-saction{bf) of saclion 21, astertained
by the Intesim Resclution Professonal

Rishabh Chand Lodha
Reg. Mo IBELVTPALOTIP-PIOTE201 T-2018/11766
| AFAValid Upte - 11022025
£-5, Ba=ani Vikar, Bhivara — 311009
Email : rishabhlodhaSTi@gmall.com
£-5. Basanl Vinas, Bhilwasa - 211007
Email ; eirp.ntiplZgmail.com

|13 Names of necivency protassianals dentfied| Nol Apphicabie

o &l &5 authonsed representative of crediors
i a cixss (lhree names bor each class)
14.|(a) Relevant forms and
{ () Details of authonzed represeniabves
are available at

Motce is hereby ghen that the National 'Ewﬁmu:.r Lavw Tribunal, Mew Delni Court 1V, has ardered the
commancamant of 2 carporate msolvensy rezolulian prosess of he New Tech imparts Private Limited

on 17th Apnl, 2025

The credilors of Mew Tech Imperts Private Limited, are heraby caled wpbn fo submit their claims with
proof on or bedare 154 May, 2025 to the intenm resoluftion professional 21 the address mendoned agains

eilry M. 10

The financial crediors shal subma their chamms with procf by eleclranic meansanly. &9 olkarcredilors may

subimef e claims with proolin person, by pesd o by elechonic maans,
Submission of falsa ar misleading proofs of claim shall aftract penalties.

Date ; 19.04.2025
 Place: Bhiwara

RISHAEH CHAND LODHA
Interim Resolution Professional for New Tech Imports Private Limied
Regn. No.: IEBIIPA-001/IP-PO0TH2017-2018/11T66

| (&) Wab Link: hitps-ibbi.gov.inenhomeldownioads
{b} Physical Address: Same as Pont Mo .09

Sdi-

SALE NOTICE
SHRI LAKSHMI COTSYN LIMITED (In Liguidation)
Liguidator: Mr. Rohil 3ehgal

Registered Office: 19/X-1 Krishnapuram Kanpur Ultar Pradesh 208007
Email 1D; iamrs101 @rgmail.com, shrilakshmi@iruproinsolvency.com,
rohit.zehgal@truproinsolvency.com, Contact No.: +919729048235 (Mr. Rahul Saini)

E-Auction

Sale ol Aszels under Insolvency and Bankruplcy Code, 2016
Date znd Time of E-Auction: 15.05.2025 at 3.00 pm fo 5.00 pm

(With unlimiied exfension af & minubes each)

Last Diate to submit elgibility documenis: 05.05.2025 by 5:00 pm I15T
Last Date lo deposit EMD; 12052025 by 5:00 pm 15T
Saie of Ass#ts and Prapartes owned by Shii Lakshimi Cotsyn Lirmsed {In Lgusdation) (3LCL) 1arming
part of Liguidation Estate formedd by the Liguidatar, appointed by the Hon'ble National Compary Law

Mahaan Foods Limited

Regd. Office: Office No 406, 4ih Floor, Worldmark 2, Asset Mo.8, Aerocify Hospatality Disinict Mew Delhi-110037
Tel: 09143107200, Fax: 011-43107250, E-mail: camf@mabaanioods com, Website: wewmahaanioods.com
{CIN; L1154 180L 1RETPLCIS0285)

Statement of Standalone Audited Financial Results for the CGuarter and Year ended 31.03.2025

{Amount in Rs. Lacs excapt EPS data)

Quarter Ended Year Ended
CALHE (s 31.03.2025 | 31.12.2024 | 31.03.2024 | 31,03,2025 | 31.03.2024
Audited | Unaudited | Audited Audited Audited

Tokal ikcarms 41.04 34,00 52ar 135,80 125.04
Mat Profil / [Lase) tor e pared (beforafax;
Exceptional andior Extraordinaryitsms) 2889 2401 4244 685 84 .43
Ml Prafit / (Loss) for the period before ax {aftar
Excaptonal and'or Extraordinaryitems) 28.99 24.01 42.44 BE. 85 84.43
Met Profit  (Loss) for the period after fax (alfer
Exceptiongl andior Exfracedinary items) 21.90 18.03 3163 ) 6531
Tota! Comprehensive Income for the period
[Comprising Profit / {Loss) for the period (afler tax)
and Cihar Comprehensive Income (afer tax)] 21.490 18,03 3163 T2E5 66.31
Equsty Share Capilal 35007 15007 35007 35007 350,07
Resares {excluding Revaluabon Reserve) as shown
in the Audiled Balance Sheel ofthe previous yvear 1671.02 1586 18
Earnmngs Par Shara (of B 100- aach) [forcontinuing
and disconlinued opsrations) -
1. Basi; 0.53 .52 [.a0 208 1.84
2 Diluiad 064 52 .80 208 1.89
Hotes:

# The abowe Financial Results of the Company have been reviewad by the Audit Committee and approved by he Board
of Dirgclors at s meatng held on T8th &pril, 2025, The Statutory Awditors have expressed thair unmodified opinion-on
these results

» The above is an extract of the detgiled format of sudiled fingncial resilts for the quarter. and yeer ended 31st March
2025 filed with te stock exchange undar Ragulation 33 of the SEBI (Listing Obligations and Disciosune Reguirements)
Ragulations, 2015 (asameandad from timetchme). The full farmat &l the audited financia results forthe quarlar and year
ended 31st March, 2025 is available onthe Company's website (weww.mahaanfoods com)-and on the website. of the
stock exchange where the Company’s equily shares are lsted viz BSE Limited [waw bseindia.com)

For Mahaan Foods Limited

Sdi-

Sanjeev Goyal
Managing Director
M 00221098

Place: Hew Delhi
Date: 18th April, 2025

Recovery Section, Regional Office

=T s Canara Bank

(HT T W T 1/1 (& Govt of Indis Underiaking)

POSSESSION NOTICE (U/s 13(4) for Immovable Properties)

Whereas, The undersigned being the Authorized Cfficer of the Canara Bank under the Securitisation and Reconstructon of
Financial Assets and Enforcement of Security Interest Act. 2002 (Act 54 of 2002) and in exercise of the powers conferred under
section 13 (12) read with Rule 3 of the Sscunty Interest (Enforcement) rules 2002, Issued a demand notice calllng upon the
borrowers on below mentioned date, to repay the amount mentioned in the natice | within 60 days from the dale of receipt of the
said notice. The Borrowers having failed to repay the amount, notice is hareby given to the Borrowars and the public in
general, that the undersigned has taken possession of the properties described herein below in exercise of powars
conferred on him/her under Section 1344} of the said Act read with Rule 8% 9 of the-said rule on said date, The Borowers
in particular and the public in general is hereby cautioned not o deat with the property and any dealings wilh the properties will be
subject to the charge of the Canara Bank for an amount mentionad herein bekow beside with future Inferest and other expenses,
cost, chargas el against the undar mentionad accaunt, The Barrowers attantion is invitad to provision of section3(8) of the Act,
inrespect of time available, fo redesm the secured assels.

Plot no. 39, 1st Floor, Near Bohra Hyundal,
Neelam-Bata Road, Faridabad

Name of Borrower Description of Immovable Property Outstanding Amount Date of
Y sl o £l ihe part and parcat of shop measuring 29 5q. yds. Forming par Rs.17,22 662.29 Demand Notice
Bt of plot no, FCA-34, Sutuated at ward ng; 7. Skekh Waral Dhobi iﬁ:ﬁﬁeﬁﬁe;ﬁfﬂﬁiﬂd'ﬁ 01022025
Mrs. Shilpi Gupta Wio Wara), Teh_ & Distt, Faridabad in the name of Ms. Shilpi Gupta hundred sixly twa and paise|  pata of
Ankush Gupta Wi Mr, Ankush Gupla twenty nine only. as on :

01.02.2025 and Interest| Possession
thereon, 16.04. 2025
i T one Iy i the part and parcel of House no. 138, Block-F, 5.G.M Nagar, Rs.8,B5478.21 Date of
Faridabad Faridabad Plotmeasuring 50 5q. yards (18725 feat), forming part| (Rupees Eight Lacs Eighty | Demand Notice
s of Khewat no. 55, Khatani no, 104, Rect No. 114, KBa no. 17/1.) five thousand four hundred| 05022025
- ] II 1 .d|lt H i .
Mr. Birender Baisla 5o Em%'iﬁp?l': m;ﬂ,l,rﬂ"?: 2, E'SJ:‘M B._Hhadtcﬂé?nﬁmﬁ, F_EE'U‘ seventy eight E'_l'lﬂ' Palse|  pate of
DeshRaj na, * NENo, 221N En.am_ec- | ||'E'-'|'|. BroOUESNMa)  [fwenty one onlvlas on| Possession
Bounded &5 under on the basis of supporting affidavit of the| g5 p2:2025 and interest| 17.04.2025
borrower:East: House Vyas Upadhyay West House of aman
Chaudhary North; House of Lakhi South : Rasta

Date; 19.04.2025 Place: Fandabad Authorised Officer; Canara Bank

Recovery Section, Regional Office
Plot no. 39, 1st Floor, Mear Bohra Hyundai,
Neelam-Bata Road, Faridabad

Canara Bank

Em#ﬁ & & (4 Gl ef India Undnriaking]

Whereas, The undersigned being the Authorized Officer of Canara Bank issued Demand Nofice LS 13{2) of SARFAESI]
ACT 2002 to the Borrower [ Guarantor | Mortgagor heredn in below mentioned consequent upon the dispateh of each notices
through registered post and return back undelivered from the borrower/guarantor/mortgagor address. Through this
publication they are hereby called upon fo repay the amount within 60 days from the date of publication for said notice failing
which, bank will take the possession of immaovable and movable propertylies and will s2ll it through the process in exercise of
powers conferred WS 13(2) read with the rule 3 and 2 of the Secunty Interest (Enrolment) Rulez 2002. The borrower /
guarantor | marlgagor in particular and the public in general ls hereby cautioned nol to deal with the immavable | movahie
propertylies and any dealing with the immaovable | movable propertyiies mentioned below will be subject to the charge of
Canara Bank for the outstanding amaunts and Interest thereon & other charges

DEMAND

NOTICE

Possession Motice (For Immovable Property) Rule 8-(1)

Whereas, theundansigned being the Authorinad Officaral IF LHoma Finance Lmitad {Famery known as India Infidfine Housing Finance
Liet ) {1 FL-H FLY urdar e Secixisation and Resonstrucion af Finsncal Aszets and Enforcement of Secudty ireres! Act 2002 and in
axercise af powers conferned under sechion 13012 mad with Rule 3 of ther Secuity Intansss (Enforcament) Fufes 2002, 3 Demand Motice
‘was izsuad by tha Autharised Oficar of the company % te Borower'Co-Bormowess mentionad hergin balow o rapay fe amount nofce
& hereby ven B0 Shi bormowes and e puiaic in ganeral that e uncersigned has taken possession af the proparty destrbad herein
Bedow in axercse of powers confermed on him nﬁ Sechon 13(2)of the said Rufes: The bormower in pasticutar ard e public In gerers
are hereby cautianed nof jo-ceal with the propsary and any dedings with tha pmp:—%rll e subgect to the charge ol [IFL HFL for an
amounk as mentianed herein under with inlerast ihansan. The bormowers atbanlianis invitad bo pravisions of sub-sechan |B) of sacion 15 af
T A1, 18w borncraes dhisgers thee dies of e "HFL HIFL™ loguthes with afl cosis, chargess and experses incurned, alary lime bekong the
abe M S sake or frareder, the Secired assets shad nal be soid or irans ferred by "BFL HFL™ and no further step shal be saken by "IIFL
HIFL" for transderor saie of the secured assats.

Mame of the Borrowerisli | Description of the Secured Assef {Immevabls Property) Total Qutsianding | Date of |Date of
Co-Borrowenis] |33 that pice and parcel of DDA Buin up Frashold Pl DUeS(RS) |Demand) Posse
Mr, Satpal Buaing no 335, on Srd Flogt, Under Jania Calsgory | T 611405.001- Rupses Notice | ssion
s, Sushma Binck 9, Pkt 11, Seclor-A-6, Siluated in the layoul Hlan o Gin Lakk Elewen BT | V6T
T e ool et ITa o0~ and Fue Ony)
flr. Madan Lal | 4 {hat piece and parcal of Plot no-8 comprised n khasral T 1975865.000- (Rupeas| 21T 164
Shresa Ram Germans And |no-309 silualed at Tin Visthapil, Roshnabad \Wiage) Minetaen Lakn Seventy | 2025 | 2025
Coamealic, Mrs, Poonam | Salempur, mehdood-1 Paregana Roorkes, Haddwar) Fie Thousand Eighl
Devl, Praspect No. gltaraﬂhapd ?Eaﬂg‘-ﬁ'&aﬁ IT?JEETHQ IZEN S'I-'i ETJ: Hundred and Sixly
et i Argd, Bulll VR sned, sl S it
st | Arva: 50 0, 40600, 644 1) v i)

Far, fursher dedais please contast o Authansd Offices at Branch Office ; Ind flocr, Sant Bhawan; Ranipur Road, Arya Wagar, Jaalaour,
Handwar- 243407 or Corporate Office : 551 Tower, Plot Mo 08, Udyog Viher, Ph-IV Gurgeon, Haryena,
Placs : Delhl ; Dake : 19.04. 2025 Sdi- Avthorised Officer, For IFL Home Finance Ltd.

- ™
JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED
IJM FINANCIAL Corporate identify Number: US7190MH2007PLCT4287

Registered Office Address: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai- 400025
T 481 22 6630 3030 F: #3911 22 6630 3223, www.Jmiinancialarc, com

DEMAND NOTICE
Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security
Intarest Act, 2002 read with Rule 3 (1) of tha Security Interest (Enforcement) Rules, 2002, The Piramal Capital and
Housing Finance Ltd have assigned a pool of Loan {including below mentioned Loans) together with underying
sacurity interest created therefor along with all the rights, title and interest thereon under Saction 5 (1) (b) of the
Securitisation and Reconstruction of Financial Assats and Enforcement of Security Interest Act, 2002 ("SARFAESI
ACT") vide an assignment agreement dated March 29, 2023 ("the Assignment Agreement”) in favour of JMFARC
(JM) (hersin reffered as Assingee). The undersigned is the Authorsed Officer of (JM) assignes. Under
Securitization And Reconstruction Of Financial Assets And Enforcement of Security Interest Act, 2002 (the said
Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Securty Interest
{Enforcament) Rules, 2002, the Authonsed Officer has issued Demand Notices under Saction 13{2) of the said Act,
calling upon the following Borrower(s) (the "said Borrower(s)'), o repay the amounts meniioned in the respective
Demand Notice(s) issuad to them that are also given below, In connection with abave, Notice is heraby given, once
again, to the said Borrower(2) o pay to JM, within 60 days from the publication of thiz Motice, the amounts indicated
herein below, together with further interest as detailed mn the said Demand MNolice(s), from the date(s) mentioned
below till the date of payment and/or realization, payabla under the loan agreament read with other
documentshwritings, if any, executed by the said Borrower(s). As securify for due repayment of the loan, the
following assets have been morigaged to JM by the said Borrower(s ) respectively,

Name of the Borrower|s)/ Demand Notice Description of secured asset
Guarantor(s) Date and Amount with NPA date {immovable property)

(LC No, 07 TNOO01650 of Ghaziabad | Dt 19-03-2025 Rs.17,29.509/- |B-B10, Vill. Sadarmur, Noida,
Branch) Shree Ram Bhagat [R5, Seventesn Lakh Twenty Nine |Uttar Fradesh:- 201303
(Borrower) Thousand Five Hundred Nine Only)
MNPA (15-02-2012)

Dtz 19-03-2025 Rs. 29,95 ,274.86/-
(Rs. Twenty Nine Lakh Ninaty Five
Thousand Two Hundred Seventy
Four Cnly and Eighty Six Paise)
MNPA (08-02-2017)

Dt 19-03-2025/ Rs. 36,95,805.86/-
(Rs. Thirty Six lakh Ninety Five
Thousand Eight Hundred Five Only
and Eighty Six Paisa) NPA
{13-12-2016)

Dt 19-03-2025/ R=. 40,20,112.06/-
(Rs. Forty Lakh Twenty Thousand
One Hundred Twalve Only and Six
Faise) NPA (06-03-2017)

1 :19-03-2025' Bs.
1,51,66,181.06/- (Rs. One Crore
Fifty Oine Lakh Sixty Six Thousand
One Hundred Eighty Cne Only and
Six Paise) NPA (06-03-2017)

Ot: 18-03-2025/ Rs. 26.90,551/-
(Rs. Twently Six lakh Minaty
Thousand Five Hundred Fifty One
Only) NPA (26-12-2017)

(LC Mo, 19800042368 of Delhi-
Pitampura Branch) Dharmender
Tripathi (Borrower) Meena Devi
(Co Borrawer 1)

H/ Flat No.c-441, Floor No. 2nd
Floor, Plot Mo, Gautam Budh
Magar, Block-c, Sector Zeta-01,
Vil Lage Greater Nodia Greater
Modda Uttar Pradesh;- 201305

H! Flat No. 1657, Floor No. 2nd,
LIS, Sector. Mu-11 Noida Uttar
Pradesh - 201308

(LC Mo, 19800042369 of Delhi-
Pitampura Branch) Ajit Singh
{Borrower) Kanchan Singh (Co
Barrower 1)

(LC Mo. 01400004001 of New Delhi
Branch) Kuldip Chand {Borrower)
Sudesh Kumari (Co Borrowear 1)

Ews Flat No. 9/3-8, Ground
Floor Pocket-7, Sec 82 Noida
Uttar Pradesh Gautambudh
Nagar Uttar Pradesh:- 2071301

Flat Mo. 265, Ground Flogr,
Block-2 Kendriya Vihar, Sector-
82 Moida Uttar Pradesh
Gautambudh Nagar Uttar
Pradesh:- 201304

L | G Flat Mo, 290, Ground
Floor, Block- &, Sactor-
Omicron-3 Greater Moida
Gautambudh MNagar Uttar
Pradesh:= 201308

163 & 163 A Mohalla Balugan|
Old Metcalie Road, Now
General Carappa Road, Agra
Canlt. Hakab Gan| W Agra Agra
Uttar Pradesh- 282001

(LC No. 01400003998 of New Delhi
Branch) Kuldip Chand {Borrower)
Sudesh Kumari (Co Borrower 1)

(LC Mo, 20000043112 of Noida-
Sactor 2 Branch) Mugis (Borrower)
Ayub {Co Borrower 1) Dinesh Kumar
Sharma (Co Borrower 2)

(LC No, 13000001350 of Gurgaon
Branch) M/s. Suzhila Devi Eductaion
Welfare Society (Borrower) Nysa
Communications Private Limited (Co
Bomower 1) Puneet Kumar Goel (Co
Borrower 2) Megha Goel (Co
Borrower 3) Manju Mittal (Co
Bormower 4

If the said Borrowers shall fail to make payment 1o JM as aforesaid, JM shall proceed against the above secured
assets under Section 13(4) of the Act and the applicable Rules, entirely af the nsks of the said Bormowers as to the
costs and consequences. The said Borrowers are prohibited under the Act from transferring the aforesaid assets,
whether by way of sale, lease or otherwise without the pricr written consent of JM. Any person who confravenes or
abets contravantion of the provisions of the sald Act or Rules mada thare under, shall be fiable for imprisonmeant and/or
penalty as provided underthe Act,
Date: 19-04-2025

Ot: 19-03-2025/ Rs
1,07.96,054 86/- [Rs. One Crone
Seven Lakh Ninety Six Thousand
Fifty Faur Only and Eighty Six
Paise) NPA (09-01-2021)

Sd/- (Authorised Officer)

flane: Uttar Pradesh JM Financial Asset Reconstruction Company LimiteElJ

Terms and Gonditien of the E-auction ae asundar

“E-AUCTION FROCESS DOLCKENT

Binck B wauk ba tancakad,

pit

hemeal,

DATE - 19.04.2025
Place: Gurugram

L. E-Rechen will be conducied an “&S 15 WHERE 157, A3 15 WHAT 157 and “WHATEVER THERE |5 BASIS” through
approved serdica prnaider WS PSE ARance Pyt Lid, (Baanknet com)

2. THE COWPLETE B0 DETAILED S FORMATION ABOUT THE ASSERS OF THE COMPANY ARE AVAIABLE IN THE

B5 ANKEXURE -9l ™ THE DOCUMENT WHICH 15 AVRILASLE ON THE
WEBSITES g, Wilps:Eaanine covmdpauthon-pe liosss, THE SALE NOTICE MUET BE READ ALORGHITH THE *E-
AL TN PROCESS DOUCMENT TOGET THE COMPLETE INFDRMATION

3. The Complele E-&uclios process decwsmnt cotainmg ditsls of e Assels. mling g-aucion Bad Fom, Deslarstion
angd ndertaking bomn, Genesal lepres and Cangbons ol ankne auchion sale are Swidable on websiles
Iviips-/haan ket comeesechisn-pshiame  snd  hitg-wwashriakshmuin' Costscl: 8 +51
seppr heankeatipsbalkance com  (Ongong to the bnk hittps-(Saaning coseauckon-pabhome} steneshed
hidders wll kave to-spzrch Tor the messaned comgpany by using either pos of the teo optens, Uge the “Aaets” o
“huctions tah on the platiom to seards dar Estings. You can filter by locatan, assat type, arindustry sachar,

al  Incasethere s even one bidder for Bloc k& thes the auchios der Block 8, Block ©, Bock [ Block £, Block | Block Gand

bl lecasa; te hidding for any block & sperified stave < canceled, thes the =l jntfe Bidders who bave submitted ther
hid documsnis far sach bleckis) shal be indermed abost cascelltanznd 21 such Bidders shall haee an ophios to
rewise thair bid documents and the EMD ssd particizate in the bafding farether 2yl abie Efocks as the rass may be,
priovided thiry contimn the same = weiling within 1 {oea} day fomihe date of recespt afinformatien abaut cascelladian
ol Bids fram e Liguatator sed pay e balasce EWDL i a=y. Hrwever, ng Iiash bad # ERD for parficipation in all Ba
blachs shal beenbedained afber 5-00FM ol 12,05 205 aata pf undar fres sub-clayza.
4. Thembending biddars, prior fo submiting their Sid, shoold make their independest myuiies rezarding the till of
propary, dues of loca! trees, ekechricity and marler chares, mainienance chargos, if am andinspecl the propety &
ther dwn egenies ond satsly hemseiees, The preperties menhoned abiee cam be mspeched by i prospesive
b e 88 e s e wilh pror sppanimest, costaching Mr Rabul Saime ATANARIE5
b, The mdendey biddors am reguied 1o deposid Eamest Mongy Depast (5MD) 35 per B0 procedwe pven in
Tl o) ks H*.l.lm.-'u||hm,|§."|‘|!l|_ Hlla'l.'r.'lflm:lun"!_.EI,‘.Ellllﬁij-.El'.l:'ﬂl'i"-_.-_'le ) it e 2 (RS P e S 2 D] M 30Fs

fi. The isbendng bafdee- shoold sobmd the pre-gealilication dotuments thicugh fe procedee &5 2 dosm in
1]1 e E:«'.l.'|||_-'||||E.'=||1§.'|'|':I'|_Jlllﬂ.’ﬂ.'nuir-un‘.:..iI;-Eu|IE'.-:..?II'|'|:r!-:.-'IilhIllrs's:!-..F'III_M".'.:-'!IE-I!'E.:-'IIIII | L

Phe-imgeresied Bogers are requeed 10 mpsser themssives on The Saznkoelcom platiom: by oSeg e sk
hitpsheanknet comessction-pehSidoer-ragsirabion

1, Wacae f b fepdand o S laet S minles of [heclesng Hme ol the e aucion, heclseg limewll sfamanicaly g
ecteniled far 5 miniiles with unkmited exfessin, The bidder who subnets the feghest bd amount {nat belw e
resane qire) on chssne of p-Auchinn pracess shall be declared as e Secressful Bidder and 3 communicabinn b
thal eftect will b2 i=sued through Bzanknel. com plabiore wiich shall be submctospproval bythe Ligudato:

i, The EMD of the Sutcessful Bidser shall be treasisemed to fhe Lguadatien sccount of the Comorate Delder and
retainad tomamns parl sale cansideratian and the EMD of unsuccessiul hidders, whe have panticipatad in the bdding
process, Wil pet transfarmed b ther E-Wallatan the Bassknat cam platlorm. The EMD shall nat basr amy interest, The
Laquigkabar will izum 2 Eefier of fnbent (L1} d= the Succazstul Sidder in zcoomance with tams specifad wedes E-
auchos process document and the Succassiul Biddar shall kava to degosit $he balanos amount {Succasshul Bid
dmeamt — EWD Smeunli within 20 days of issuasce ol the LI by the Liguidater, Delai® m deposit of The bafanm
ameunl by Ihe successhul bdder wisin Wi S bil oz mesbongd i B L0 wauld et odailee of e enlin
ampintdegasiled (EMT 4+ Aoy UHher Smeuiy by theseceesstul Bl

9, The Seceessh Beide shall Bear the spplicabin stamp difdesArenshr chape, fees o, and all he ok dulies,
rales astpssment changes, ees & in nespechol e poogety paf an aucion

1. Fhe Lguicator s e absokebs fghl 1o scepl ar migctang ar ol sferi s ar adoenposipossciae Ihe e Aucton
o iherary any progedty ar perlien thereol fom Be suclion precesding al amy sGage wwbham 255 gring ary reasan

11, Sl gdarmiest of e erre sl condiizrabon, the sale momicateragreement mill b siumd w [he naine of B

seceessiw Boderanty and vl npd B2 5susd (neey snername
12, Fhesale shall besubyoct b provasnns ol Insabeency and Banbreplcy Lode, 2016 andsegutaions made D usdi
13, E-sihan date & T b5 05 2025400 300 m. b 500 pom. baibh dnkoiloed@sbemisn ol Smirbad gach)

4.

Fiaihit Sashgal Liquidator
Shri Lakshmi Catsyn Limed-in LigeidaGien
[EB| Fiegn. Mo. : 1BELIRR-00LAP-FO0528/2017-2018/10953
Addrass for comespandanca:
581, &th Floor, Secier-27, Gupaos, Heyane, 122002

Email 1D |emers L] il com, shrilskshmiErtprolasoivency.cem,
Contact Mo.: 9755048235

E2NFI0220

e, Rl Saind)

Tribuna!, Allahabad Banch, widle arder dabed 158 July 2020, The sals will be dane by the undersigned Description of the Amt. Due as per Date of
thraugh the e-auction platform hitps:/baanknet.com Name and Address of Barrowerfs| | Guarantosis) Mavahle | Immavable Properties Damand Notice Do
Block Assets Reserve Price| EMD Amount | Incremental R el | Mame of Titke Holder: Mrs. Sundri and Mr. Rs.30,75739.44 Notice
(I Rs.) (InRs.) |Value (In Rs.j) : Balkishan Rupees Thirly Lacs seventy j
Borrower:1. Sundri W/o Balkizhan oS - live thousand seven hundred| 12.04.2025
A Sale of the Equity imestmants done by SLCL in| 6.23 Crares' | 0.62 Crores [ 10 Lakhs (borrower) Address; H Mo 3127, vill Immovable; Al that part and parcel of 4 shirty nine and paise forty fourl pate of
the fallowing subsickry companins: ishalambad  Palwal, Haryana-121102 2 Residential plot area measuring 218 50, lon)y together with further NPA
) Shrl Lakshmi Dedénce Stiutions Lid: Balkishan So Shankar Lal (co-borrower) yds. Bearing rect, No. 103 kilka no. 15(8-0), intarest and incidental
b Shei Lakshms Nano Technologies Lid Add 5'Hr~:l w27 vill lshalii s Pl 1611 (4-0) total measuring 12 kanal 0 martas [expenses, costs. 14,04 2025
£ Shri Lakshmi Pawar Lid. H s '12”%2 el WEl. 4 the extent of 15480th share ie T %
) Shei Varan| Enterprses Ltd. = Marlas, siluated Rajiv Nagar Palwal within the limits of MC Pabwal District Palwal, The
) sanveshwan tgrmiaiional Lig same s bounded and measured as under: East By: Plot of Sh. Kare Lal West By: Plot of Sh. Nand Kishor North By: Rasta 18 1t wide
ﬁ ¥ ¥
EJ%E;E&:‘&;;L*’E %:ﬂﬁ;us 5 South by : Platof Sh. Chander Pal
H | Saled! te Equity imvestments done by SLCL 0| 24 Lakhs | 2.4 Lakhs |1 Lakh Branch:Faridabad seekri Name of Title Holder: Mrs. Sarvesh Devi) ~ Rs.4.37.381.88 Date of
Sarveshwar Inemational Lid Wio Mr.Abhay Ram. (Rupees Four Lacs Thirly| popapg
e Borrower:1. Sarvesh Devi Wo Abhey | eavabie: Al that parl and parcel of {58ven thousand three hundred
G Gale of the Equity imvestmends done tw SLOL In] 1,83 Crares. | 18.3 Lakhs |2 Lakhs S = Al N3 pa ' gichly coe and naize nintveioht |  Notice
; : . Ram Address: Hno, 32, Near Laxmi + at & Gair Mumkin Plot 1o the extent | 590y P ty &g
ShriLakshmi Defance Solutions Lid Narayan Mandir Voo Baghola-121102 property al a Gair Mumkin Plot to the exten only.) together with further | o7 04 2006
D | Saleof thi Equity imestments done by SLELIn| 15 Lakhs - | 15 Lakhs | 50000 dy gn of '*':133”1 share in Khewatkhatoni no. 358\ n1arest and incidental
Shri Lakshmi Mano Technalogles Lid Fandabad Min430, Rect no. 21, Killa No. 8M1(5-3), [expanses, costs. Date of
E | Saleof the Equity imvastments done by SLCL in| 4,58 Craras | 45.8 Lakhs |5 Lakh Total measuring 5 kanal 3 Marla, the share of the applicant comes 0 kanal 4 Marla siteated within the revenue estateof  NPA
Ehrl Lakshimi Pover Lid. Vitlage Baghola, Tehsd Palwal, Distt, Palwal 303 K05
F &ale of the Equity investments done by SLCL In| g nng B.AOD 10,000
Shri Varahi Enfarprises Lid, Date: 19,04 2025 Place: Faridabad Sdi- Authorised Officer, Canara Bank
G Sale of the Equity irvestinands done by SLCL In| 893 Lakhs | 0809 Lakks 50,000
SLCL Dwerseas FIC (a1 LIAE)
H Gale of the Equity investmants done by SLCL in| .45 Lakks | 014 Lakhs | 10000
Symargy Ghabal Horma [ne (a1 LSA)

VOl ADITYA BIRLA CAPITAL LIMITED

Registered Office ; Incian Rayon Compound, Veraval, Guaral - 362 2646,
Corporate Office | 12ih Floor, B Teck Pardk, Mirkon Complex. Mear Hub Mall, Gooegaon (East) Mumbae-400 063, MH

DEMAND NOTICE

UNDER SEC %_HELQEI HE _EEE]J:'E*J'_: '{EEAIBJ%I&ED_H_EEQI%I RUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY

INTEREST ACT, 2002 (“THE ACT"] READ WITH RULE 3 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 ("THE RULES"}
Onaccount ofthe amalgamation batween Aditya Birla Finance Ltd. and Aditya Biria Capital Ltd. vide the Schame of Amalgamaton datad

11.03.2024 duly recorded in the Order passed by the National Gompany Law Tribunal - Ahmedabad on 24.03.2025, all SARFAES|

actions initiabad by Aditya Birla Finance Lid. in relation to the maortgaged propery menficned, stands transferned o Aditva Birla Cagpital

Itd-, the amalgamated cormpany,

Accordingly the undersigned being the Authonzed officer of Aditya Birla Capital Limited (ABCL) under the Act and in exercse of powars

confemmad under Section 13(12) of the Act read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act, caling upaon the

Tollowing borrowen(s) o repay the amount mentioned in the respactive noticeds) within B0 days from the date of recaipl of the said nolice,

The undersigned reasonably believes thal borrower(s] s / are avaiding the senace of the demand notice(s), therafore the senice of nodice (s

being affected by affication and publication as per Rules. The contants of demand noticeds) are exiracled herain below;

In connection with the above, Nolice is hereby given, ance again, o the sakd Borrower's / Legal Helr(s) / Legal Reprasentative(s) Lo pay
lo ABCL, within 60 days from the date of the respective Matice's, the amount indicated heren below agamst their respective names,

logether with further interest as detailed below from the respectve dates mentioned befow in colurmn (d) il the date of payment and [ or
realisation, read with the loan agreement and other documents | writings, if any, executed by the said Borrower's. As security for due

repayment ofthe loan, the following Secured Asset(s) have been morgaged o ABCL by the said Bomower's respecively.

" CAPITAL

Sr. Demand Notice Description of
No. Name and Address of the Borrower(s) Date & NPA Date Immovatle Property
1. W'z, Sarthak Electricals, Through its Proprietor, Kaicharan
Sharma, 3hop Moo 94, Ground Floor, Secior-22, Main Rioad,
Faridabad-121004, Haryana Also At: Mlz Sarihak Electncals,
Through Hs Propeigfor Kahkcharan Sharma, H. Mo-552 C 14.04.2025 | All That Piece And Parcel Of The Property

Sector-23, Fandabad, Haryana- 121001, & Bearing House MNo-352-c, Having Area

2, Mr. Kalicharan Sharma, Sio. Shyam Sunder Sharma, H 05.04.2025 | Measuring 51.24 Sq. Yds. Sifuated At
Nio.-552 C, Seclor-23, Fardabad, Haryana-121001 Total O's. | Sector-23, Housing Board Colony,

| MgeTiTTO529) Email - Kalicharanb52@gmall.com Dues AmL | Faridabad, Haryana And Is Bounded As
3. Mrs. Mamta Sharma, Wio. Shyam Sunder Shamma, H.| oo 4305085/ |Under: On North - H No.-553, On South -
Nio.-552 C, Sector-23, Fardabad, Haryana- 121001 a5 on 30 Feet Wide Road, On East - 40 Feat Wida
4, Mr. Vinay Sharma, Sio. Shyam 3under Shamma, H. No.- | 09.04.2025 | Road, OnWest-H. No 451

552 G, Sector-23, Faridabad, Haryana-121001
LoanAc No. : ABNDSTS000000643385 &
| ABNDSTS000000623856

With further imerest, additional Interest at the ratle as more parficularly stated in respective Demand Notices dated mentioned abave,
rcidental expanses, costs, charges ate incerred Gl the date of payment and [ or realization. I the said Bormower's shall fail o make
payment in ABCL as aforesaid. then ABCL shall proceed against the above Secured Asset(s) / Immovable Property (ies) under Section
13(4) of the sasd Act and the applicable Ruées enfirely 3t the risk of the said Bomower's / Legal Heins) / Legal Representatvers) astothe
costs and consequences.

The said Borrower's/ Lagal Heins)/ Legal Representatvels) are prohibited under the said Act o transier the aforeszaid Secured Assat|3)
/ Immovable Properly(las), whather by way of sale, lease or othenwise withowl the prior written consent of ABCL. That pleasea nole thal
this is & final notice under Sec. 13(2) of the Securitization & Reconstructon of Financial Assets & Enforcement of Security Interest Act,
2002 {34 of 2002). Needless to say, that ABCL shall be within fis right to exercise any or all of the rights referred lo above against ha

Dborrower|s) enfirely at their risk, responsibility & costs, 2l
Place : Faridabad, Haryana Authorised Officer
Date : 19.04.2025 Aditya Birla Capital Limited

€asy EASY HOME FINANCE LIMITED

hamia Bpaneg

Reg. Offica: 302 3rd Floor, Savoy Charrbers, Datlatay Road & V. P Road (EXTH.). Sanlacniz West. Mumibal - 400054 Weabsite: www aasyhic.com
Emalk:contactiiBeasyhomefinance.n | Toll Frea: 1500 22 3273 | Tel: 401 22 3550 3442 | Tel: 491 22 3521 (487 | CIN: UT4999MH201TPLC297819

APPENDIX- IV-A [See proviso to rule 8 [6)]

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

Sale of Immavable property mongaged fo Easy Home Finance Lirnited having itz Registerad office at Office Ma. 202 30d Floor, Savoy Chambers
Linking Road, Saptacne Wesi, Mumbai, Maharashira - 400054 and Branch Office &b - Office No, 203, 2nd Floor, Lawmé Deep Building Mo, 8
Distict Cenre, Laxmi Magar, Mew Delhi 110092 under ihe Securitisation and Reconstruction of Financial Assels and Enforcement of
Sacurity Interest Act, 2002 (herainafier “Act’). Whereas te Aubarized Officer ("A0") of Easy Home Firanos Lensted had taken he possessson of
the fallawing propertyies pursiant to the nolice msued LTS 13{2) of the Actin the following an acoounts/praspect nes, with & right i sell the same
on "AS |5 WHERE |5 BASIS & AS |5 WHAT IS BASIS" for reghzalion of duss, Tha Sale wil be done by the undersigned throwgh e-auchan
pratform provided at the website: hilps:was Bankeauclions com;

B =L N el ot ran Al = i ; : R,
veris) | Co-Borrow 1| Date and Amount _proparty/ Secured Asse (EORESRONT Y Rs. 12,00,000/-
- ' September 14, 2024 |Flatho: 345, 3rd Floor, PlotMNo, 35,36, 37,38 February 20, 2025
Loan Acoount No: HLOBD21841 | Rs. 16,65,8260 |10 40,41,42,43, 4,45 46,47 48.49.50,51, 52, otay Outstanding As EAmpL Morhy
1. Mr. Azad Bid Increase Amount |Kiishna Resikdency M.A, NA, Knasea No. 3K &| on Date Rs, 17.95.845| LoPo%it (EMD)
2. Mrs. Shakira Wha, Chhaprols, Shakuniaia Publc Schod Rs.1,20,000/-
Ghaziabad, Ultar Pradash, india, 201008
Loan Acopunt No: HLO0O21842 | September 14, 2024 |Flat Mo 415, 4 Floorn PiotNo 35,36.57, 38, February 20, 2025 | Rs. 12,00,000/-
1. Mr. Azad Rs, 15,39 282 L-','f'El.-illﬂ d.g,d,'!-,dd,dlﬁ &5, 47, 48, 459 5] 51'E'“f;ﬁl'ﬁﬁgﬁn$nﬁ At | Earnast Maney
2.Mrs, Shakira Kriehna Resldency NA MA Khasma g IKA onD T .| p it (EMD
Bid Increase Amount |y Chivapenta. Shakuntala Pubilc Schoal | O1 Dote Rs. 16,78.7081-| Deposit (EMD)
Ghaziabiad, Uttar Pradesh, india, 201009 PR 128,000
Date of Inspection of property EMD Last Date Datel Time of E-Auction
BE-May-2025 11:00 hrs -14:00 hrs 18-May-2025 fill 5 pm, 20-May-2025 11:00 hrs-13;00 hrs,
|Mode Of Payment :- All payment shall be made through RTGS/NEFT The accounts details are as follows: a) Name of the account: - Easy
Home Finance Limited b} Mame of the Bank: - Axis Bank, ) Account No: -318020080706331, d) IFSC Code: - UTIBOD00TTE

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE: -

1. The Prapery is being sold on *AS 5 WHERE |5, WHATEVER THERE & WITHOUT RECCURSE BASIS™. As such saie is withaut any kind of
warranies & indamalias

2. Parficalars of the property fassts (viz. exdent & measunements specfied inthe E-Aucion Sale Notice has been stated to the bestofinformation of the
Secured Cretitor and Secured Cradior shal nof be engwerabie forany eror, missistemant oromission, Actual extant & dmensions may déifier,

1. E-Auciion Sale Nodice issued by he Secunad Craditar is an invilalion i ha general public 16 subma thair bids ara the same does nol constfule
anvd will nok be deemed toconstitute any cormmitment ar nay representation on the pan of the Secured Creditor. Interested bidders are advised
b peruse the copias of fille deeds with the Secured Creditor and b conduct own independent enguinies 'dus dikgence about the fille & present
condition of the property ! assets and claims | dues affecting the propesty befare submission of bid's,

4. Auctionidding shall ondy be through *onfing electroniz made” throwgh the website hiips:fwws bankeauctions.com OrAuction prowded by the
serdce pravider M G India Privale Limiled, whia shall arrange & coardinala the enfirs process of auchan thiough he e-auctan platfarm

5. The tedders may parficipata in a-auction for Bddng from ther place of choos. Inlemel connactivity shall have 1o b ensured by Bddar hirsel
Secured Crediior 'service provider shall nof be heldnesponsible for the intermet connecinity, network probiems, system crash own, power failure etc

&, Fardetails, help, proceduna and online ':iude on g-alclion prospecive bidders may contact the Senvice Provider MYS C1 India Pt Lid Plat No-
BB, 3rd Nlooe Seclor 44 Gurgaon Harvana - 122003 (Contact no, T251981124,25,26) Bupport Emall - Suppori@bankeaucions.com , M, Bhavk
Mob, 2366682037, Email: Maharashiragciindia.com

7. Forpericipafingin the e-auckon sale he infending bidders should registar feir name at hiips:isew barkeauchons.com wellin advance and shall
el the usar id and password, Intending bidders an adhvisad to changeonly e passwond immadiabaly upan receivirg & rom the service provider

& Forparticipating in e-aection, mending bdders have io deposi 3 refimdabie EMD of 10% OF RESERVE PRICE (as mentioned abowve) shat be

payable by interesied bidders through NEFT/RTGS infawarof "Easy Homa Finance Limited” anar befora May 18, 2025

The intending biddars should submit the duly filled in Bid Farm [formad available on hiipsdhww bankeauctions.com | along with Payment

Details. The sealed cover should be super scrbed with “Bid for pasicipating i E-Auction Sake- - In the Loan Account No. 1) HLOO02 1841

21 HLOO021842 (5= mantioned above) for property of *1) Mr, Azad & Mrs. Shakira™ 2) "Mr. Azad & Mrs. Shakira".

10 &ftar expary of the laz! date of submission of bids with EMD, Autharized Officer sha¥ examineg the bids received by hirm and confirm the delais of
the qualified bidders (wha have quoted thesr bads over and abowe e resere price and paid the specified EMD with the Securad Creditor) o the
sarice pravider M G India Py Lid fo ensble them o allow anly thoss bidders io pericipate in the anling infer-s2 bidding fauction procesdings
at the date and lime mantioned in E-Auclion Sale Nobice.

1, Inter-2a Didding among the quaified bidders shall start from the highest bid guoted by the gualified bidders. During the process of inter-se
bidding, thera will be unlimited axdension of "107 minubes ezch, i 4. the end bime of 8- auchon shall be aulomatically extendad by 10 Minutes each
Eimez iF i 2 made within 10 minutes from 1he sl exdengion,

12, Bids.once made shal not be cancefed crwihdrawn, All bids made from thewser i given 1o bidoer will be deemed o hawe besen made by him aiane

13. Immiediately wpan closureof E-Auchion proceedings, the highest bidder shall comfinm e finet amoant of bid quated by him BY E-Mail {Email i)
bolh o the Autharized Cificer, Easy Home Finance Limited, Reganal Offica and the Sarvica Providar for getling declared as succassd Bdder in
the E-Auction Sale procesdings,

14, The successiul bidder shall deposit 25% of the bid amoini {includmg EMD) on the same day of the sale, hEﬂE knocked down = his favour and
balance T5% ol bid amount within 15 days from the data of ale by DD/Pay ardel NEFTIRTGSChy favouring Easy Hame Finance Limibad.

15.In case of defau in payment of above stipufatad amaurnts by the successful bicdar  auction purchases within the sbipulated time, the sala will ba
cancalled and fe amatnt already paid (incluging EMD) will b2 forisded and the property wil b2 again put loses

16. Al the reguast of the succasstl bidder. the Authorsed Officer in his absolute discretion may grant further brea in wiiling, Tor depassing Lhe
balancs of the bid amount,

17, The Successhul Bidder shall pay 1% of Sale price towands TDE (oul of 3ale proceeds) and submil TDS cadificals i the Authonsed officer ard the
degosil the entire amount of sale prics {alter deduction of 1% lowards TOS). adusling e EMD witkan 15 warking days of he acceptance of the offar
by the aushorzed officer, orwithin such otheraxtended ime as deemed it by the Aushonsad Officer, Falling which the eamest depositwil ba frferied

18, Municipal | Panchaye! Taxes, Electriciy dues [if any) and any ofher authorifies dues (if any) hes io be peid by the succassful bidder before
issuance of the sale carlificale.: Bids shal be made taking mbo considaralion of all the stabitory Suas gartainmeg to e progarty.

1958 Cerlificate will be issuad by the Authorised Officer in favour of the successful badder onfy upon depositof entrepurchase price (bid amount
and furrishéng the necassary praofin respect of payment of all baxes / charges

&0, Applicable legal charges far conveyance, stamp duly, registration charges and othar inddenial charges shall be borne by the auchan purchasar.

21, The Authorzed officer may pogtpone / canced the E-Aiection Sabe proceadings without assigning any reason whalsoawar. In cage the E-Aucion Sale
scheduledis postponed o 5 later date before 30 days from fhe scheduled date of sale, {wil be dispiaved onthe website ofthe service provider,

22 Thedecision of the Aulhonized Officer is final, bnding and unguashionatds

234l beddars who submiltad tha bids, shallbe deerned i have read and undarstood e lerms and conditions of the E-Auction Sake and be baund by them.

24 For furthes details and queries, contact Authorized Officer, Easy Home Finance Limited: Mr. Deapak Bhatt Mo. No. 3824024654,

23, Thig publication is &tso 30 (Thirty) days notice io the Borrower / Mortgagar | Guarantons of the abovie said loan account pursiant bo rule 8(6) of
securdy Interest{Enlorcement) Rules 2002, about holding of suclion saleon |he abdove menboned date placa,

Place: Dathi | Date: April 19, 2025 5dl- Authorised Officer, Easy Home Finance Limited

L

Specal Instrucions  Caution: Bidding in the last minutesizeconds shoukd be avosded by the bidders in feir own iferest. MNeilber Easy Home Financa
Limited rarhe Servics Provider will be resparsible forany lapsaesiailune {ntermet falure, Power failure, 2tc.) on e pert of the bidderin such cases: In
order toward off such contingan sfualion, bxdders are reguestad o make all the necessary amangemenls | albarmatives swech a5 back-up power supply
andwhatever elga requied sothatthey are able o circumvent such stuation and are 2ble to paricipate in the suction suocessfuly,

epaper.financialexpress.com
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